
CCR1M 	Hon'ble Mr. P.14. TEivedi .. Vice Ch irnian 

' 	

H 7ri'ble Mr. P.M. Josh! 	.. Judicial Member 

Learned advocates Mr. M.K. Paul and Mr. B.R. 

Kyda for the petitioner and respondents respectively 

present. Mr. Pau.Lrequests permission to withdraw 

the petition wJiberty to file fresh petition 

regarding p seniority as the petitioner has been 

given promotion during the pendency of the case. 

Allowed. The case is disposed of as withdrawn. 

P H Trivdi 
Vice Chairman 
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